
Details of Water Works in M.C. Rohtak  
 
 

*589. Shri Bharat BhushanBatra, M.L.A: Will the Urban Local Bodies 

Minister be pleased to state - 

a) the details of the water works of Rohtak for which the amount of 

14 Crores Rupees was sanctioned under the Amrut Yojna for 

desiltingtogetherwith the present status of the said work 

alongwith the reasons for which the said work has not been 

completed so far; 

b) the action taken against the erring officers in this regard 

togetherwith the time by which the abovesaid work is likely to be 

completed alongwith the complete details thereof;  

c) the extent of amount sanctioned under the said scheme for 

desilting the water works of Rohtak Municipal Corporation 

togetherwith the date of sanctioning alongwith the names of the 

water works which were to be desilted from the said amount; 

and  

d) the present status of works mentioned at ‘c’ above togetherwith 

the reasons for which the abovesaid works have not been 

completed so far alongwith the time by which these are likely to 

be completed? 

 

 

ANIL VIJ, URBAN LOCAL BODIES MINISTER 

 

Sir, a statement is laid on the Table of House. 

  



 

Statement inStarred Assembly Question No. 589, August, 2020 

a) MC Rohtakhas taken up the work of renovation and 

augmentation of water works at Industrial Development Cluster 

(IDC), de-silting of Storage &Sedimentation Tanks at water 

works no. 1 at Sonepat Road & water works no. 2 at Jhajjar 

Road and laying of distribution pipelines at Old Rohtak city with 

estimated cost of Rs. 1509.00 Lakh. The said work is not a part 

of AMRUT Scheme. The work of de-silting of Storage & 

Sedimentation Tanks alongwith their repairhas been completed 

at Water Works no.1 on Sonepat road and the remaining work is 

in progress. Due to Nationwide lockdown because of COVID-19 

pandemic the work was put on hold for two and half months. 

Now,the work is being taken up by MC, Rohtak and would be 

completed in near future. 

 

b) Due to Nationwide lockdown because of COVID-19 pandemic the 

work was put on hold for two and half months. Now, due to 

shortage of labour and scarcity of funds the progress of work is 

slow. Therefore, the responsibility of delay cannot be fixed on 

any particular officer. The entire left out work is likely to be 

completed within next five months. 

c) Rs. 233.00 Lakh has been sanctioned for de-silting the water 

works. Administrative Approval was accorded vide letter dated 

12.09.2019. Storage & Sedimentation Tanks in water works no.1 

at Sonepat Road and in water works no.2 at Jhajjar Roadare to 

be de-silted from the said amount. 

 

e) The work of de-silting of Storage & Sedimentation Tanks 

alongwith their repairhas been completed at Water Works 

no.1 at Sonepat road and the remaining work for the 

disilting of Storage & Sedimentation Tanks in water works 

no. 2 at Jhajjar road is in progress. The works could not be 

completed in time due to reasons mentioned in para (b) 

above and the work of disilting is likely to be completed in 

two months from now. 
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